
1-3









BEFORE THE HON'BLE NATIONAL 

GREEN TRIBUNAL 

SOUTHERN ZONE, CHENNAI 

 

Original Application No.171 of 2024 (SZ) 

 

In the Matter of 

 

N. Malayanathan 

…Petitioner 

 

v. 

 

Puducherry Coastal Zone Managemen 

Authority and Ors 

 .... Respondents 

 

 

 

 

 

 

 

 

 

 

 

AFFIDAVIT ON BEHALF OF 

RESPONDENT 1 

(ADOPTED BY RESPONDENT 2&3) 

 

 

 

 

 

 

 

 

Mr. Ramaswamy Meyyappan  

MS1876/2016 

Government Advocate of Puducherry 

Madras High Court Campus  

COOUNSEL FOR RESPONDENT 

9940188325/meram6@gmail.com 
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